Ol TEM NO 43 COURT NO. 11 SECTI ON X |

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).29478/2009
(From the judgenent and order dated 05/08/2009 in CRP No.
1729/ 2003 of The H GH COURT OF MADRAS)

M S SPEEDLI NE ACENCI ES Petitioner(s)
VERSUS
M S T. STANES & CO. LTD. Respondent ( s)

(Wth appl n(s) for permission to place addl. docunents on record
and prayer for interimrelief and office report)

Dat e: 26/02/ 2010 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE P. SATHASI VAM
HON BLE MR JUSTICE H. L. DATTU
For Petitioner(s) Ms. Liz Mathew, Adv.

K. Parasaran, Sr. Adv.

K. V. Vi swanat han, Sr. Adv.
Ani | Kaushi k, Adv.

Mary M tzy, Adv.

Aruni ma Dwi vedi , Adv.

P. K. Jayakri shnan, Adv.
G S. Chauhan, Adv.

Shiv Prakash Pandey, Adv.

For Respondent (s)

SSSFFSSS

UPON hearing counsel the Court nade the foll ow ng
ORDER

List on 27th April, 2010 for final disposal.

[ Madhu Bal a] [ Savita Sai nani ]
Sr. PA Court Master



